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BUREAU OF INDIAN STANDARDS
(Department of Consumer Affairs)
NOTIFICATION

New Delhi, the 16" June 2023
Ref: HQ-PUBO013/1/2020-PUB-BIS(621).—In pursuance of Sub-rule (1) of Rule (15) of the

Bureau of Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Indian
standards, particulars of which are given in the second column of the schedule hereto annexed have been
established on the date indicated against it in third column. The particulars of the standards, if any which
are given in the fourth column shall also remain in force concurrently till they are withdrawn on the date
indicated against them in the fifth column.

SCHEDULE
Sl No., Year & Title of the Indian Standards Date of No., Year & Title of the Indian Date of
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1S 9049 : 2023 15 June 2023 1S 9049 : 1989 15 July 2023
Agricultural Produce Milling Machinery — Agricultural Produce Milling
Paddy Dehusker, Rubber Roll Type — Test Machinery — Paddy Dehusker,
Code Rubber Roll Type — Test Code
(Second Revision) (First Revision)
IS 12064 : 2023 15 June 2023 IS 12064 : 1987 15 July 2023
Paddy Parboiling — Code of Practice Code of Practice for
(First Revision) Paddy Parboiling
IS/ISO/IEC 17043 : 2023 15 June 2023 IS/I_SO/IEC 17043 : 2010 31 May 2026
; Conformity Assessment — General
Conformity Assessment — General - .
. Requirements for Proficiency
Requirements for the Competence of Testing
Proficiency Testing Providers
(First Revision)
IS 18273 (Part 5) : 2023/ISO/TS 20224-5 : 15 June 2023 NA NA
2020
Molecular Biomarker Analysis — Detection
of Animal-Derived Materials in Foodstuffs
and Feedstuffs by Real-Time PCR
Part 5 Goat DNA Detection Method
15 June 2023 NA NA
1S 18286 : 2023
Agricultural Irrigation Equipment —
Manually Operated Serviceable Plastics
Valves — Specification

P. RAJESH, Scientist F & DDG (ITS, PRT & TNM)
[ADVT -111/4/Exty./201/2023-24]
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